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1.

BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL NEW DELHI

ORIGINAL APPLICATION NO. 625/2024 ]_
IN THE MATTER OF:
IN RE: NEWS ITEM TITLED "Jabalpur: AT @ UdesT 31 F U IR 4 F3e

Had 3R aeg onft oft S{RT" appearing in Dainik Bhaskar dated 20.05.2024

ACTION TAKEN REPORT ON BEHALF OF JABALPUR MUNICIPAL CORPORATION

IN COMPLIANCE WITH THE ORDER DATED 25-09-2025

That the present Action Taken Report is being filed in compliance with the Order dated 25-
09-2025 passed by the Hon’ble Tribunal whereby the Hon’ble Tribunal had directed the
Answering Respondent to file a fresh action taken report. A Table providing the details

regarding the compliance with the said Order are as follows:

Point Direction/Observation Present Status / Compliance
No.

1. It is humbly submitted that the total population of
Jabalpur City is estimated to be approximately 14.50
lakhs. Based on the present population, the total
sewage generation in the city is assessed at around 174
MLD (Million Liters per Day).

2. Jabalpur city has a total 3 lakhs households, out of
which approx. 98030 households are connected to the
sewer network.

Disclose quantity of [ 3. Out of the total 174 MLD sewage generated,
sewage and sullage going approximately 76.50 MLD is presently being treated
in Primary, Secondary through 12 existing Sewage Treatment Plants

. and Tertiary drains with (STPs).
the characteristics of
effluents. 4. Further it is also submitted that in areas, which is not

connected to the sewerage network, on-site sanitation
systems such as septic tanks are being used for
treatment and safe containment of domestic

wastewater.

5. This overflow from septic tanks, approx 97.50 MLD is
being discharged into nearby minor drains, which
ultimately joins 06 major drains of the city.

6. The details of sewage flow, diversion to STPs, and

=



Wf&lﬂge are as follows:

S.

No. Name Flowing (Direct or via Discharge

Diverted into
A STPs
Drain Sewage approximated Untreated

sewer
Connections)

Omti 78MLD | 28MLD 50 MLD

Moti 20MLD | SMLD 15 MLD

Shah 26 MLD | 26 MLD Nil

Khandari

Urdana 32 16 MLD 16 MLD

= AR A ]

Karonda | 18 1.5 MLD 16.5 MLD

Total 174 MLD | 76.5MLD 97.50 MLD

Effluent Characteristics of all Major drains are attached
as ANNEXURE-1.

Take effective steps to
ensure that untreated
sewage is not discharge in
the storm water drains
and a proper drainage
network is set up for
discharge of sewage

It is humbly submitted that the entire Jabalpur City has
been administratively divided into 06 sewerage zones
for the purpose of planning and implementation of
sewerage infrastructure.

Out of these, Zone 02, Zone 03, Zone 04, and Zone 05
(35% of total residential area of the city) have
already been taken up under AMRUT Mission 1.0 for

development of sewerage systems and completed.

It humbly submitted as earlier in front of Hon’ble court,
for the remaining Zone 01 (55% of total residential
area of the city) and Zone 06 (10% of total
residential area of the city), the present status and
action plan are as follows:

i. A Detailed Project Report (DPR) amounting to Rs.

755.55 Crore has been sanctioned under AMRUT
2.0 scheme for 100% sewer network & STPs for
Zone 01

Which is currently in the tendering process. Total
08 nos of bidders have participated and technical
evaluation is under process.

ili. =~ Under this project total 1,65,999 nos household

iv.

4.

sewer connections will be provided.
Project Timeline is 03 years.

A separate DPR amounting to Rs. 397.60 Crore has
been prepared for Zone 06, comprising 55 villages. The
project includes:

i.  100% sewer network & STPs coverage in Zone 06
ii.

Provision of 30,129 household sewer connections;

ili. =~ The DPR has been prepared and submitted to the

iv.

State Government for approval.
This Project is likely to be taken under “Urban
Challenge Fund”™.

5. Pursuant to the aforesaid, there will be 100% sewerage

facility for Jabalpur city.
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Ensure that at least
Primary drains are free
from encroachment omn
both sides and adequate
plantation with herbs and
shrubs is done

ﬁnedmcomdursuﬁiefor“lhng and other public
auiviﬁes.l’hmnsmmhedmANNEXUm

Some stretches of the drains are still open and pending
development. The Jabalpur Municipal Corporation will
prepare and implement further planning and necessary
works in accordance with the directions issued by the
Hon’ble court.

. It is also submitted that Jabalpur Municipal Corporation

has identified approximately 18 nos encroachments on
Moti Drain, which have alrcady been removed.
ANNEXURE-3.

. Further, approx. 22 Nos. additional encroachments have

been identified along the Moti & Khandari Drain, and
the Answering Respondent is making all necessary
steps 10 remove the same at the earliest and the priority
basis. ANNEXURE-4,

Hon’ble Supreme Court
of India by order dated
05.03.2019 passed in Civil
Appeal No. 5016 of 2016
in the matter of Mantri
Techzone Pvt. Lid had
directed to maintain
following distance from
Rajkulewas, waterbodies
and wetlands:

.ilofhha,
75 m from the

periphery of water
body

@ 50 m from the edge
of the primary
Rajkulewas

@ 35 m from the edge
of Secondary
Rajkulewas

@ 25 m from the edge
of tertiary

. It is humbly submitted that protection of lakes, drains,

wetlands and natural water channels is of utmost
importance and the directions of the Hon’ble Supreme
Court are held in the highest regard.

It is humbly submitted that the urban structure of old
Jabalpur City is historical, dense and long-established,
with numerous residential, commercial and public-use
developments existing since decades. In many locations,
settlements and infrastructure had come into existence
much prior to present planning regulations.

. At present, development control and land use within

Jabalpur are being governed in accordance with the
applicable provisions of the M.P. Gazette, 2015 and the
TNCP Master Plan, 2021, and the authorities are
regulating construction/activity as per the prevailing
statutory framework.

. It is humbly submitted that in compliance with the

directions issued by the Hon’ble Supreme court, the
Government of Madhya Pradesh had issued a Gazettee
Notification being MLP. Gazette, 2015 dated for the
city Jabalpur notifying that “ 50 m distance shall be
maintained as “No Construction Zones”, attached as
ANNEXURE-S.

. It is humbly submitted that as per present TNCP

master plan 2021 for the city Jabalpur, following
distance shall be maintained as “No Construction
Zones” attached as ANNEXURE-6:




construction zone for all
intent and purposes.
Rajkulewas means a large
storm water drain. Hence,
aforesaid order of the
Hon’ble Supreme Court
needs to be complied with

i Zﬁsl’onds —30 m from the periphery
i

or Primary Drains/Rajkulewas — 06 m from the edge

ii. For Omti Drain (From Kachpura to Bypass)- 30 m from
the edge

6. It is humbly submitted that while existing developed
areas may require a balanced and phased approach, all
new developments and permissions are being examined
under the applicable planning norms presently in force.

7. That it is humbly submitted that a revised/new Master

Plan is presently under preparation/progress, wherein
stricter and more comprehensive provisions are
proposed to be incorporated for protection, conservation
and rejuvenation of:

i.  Lakes and water bodies;

Storm water drains/natural drains;

Wetlands and low-lying areas;

iv.  Green buffer zones and eco-sensitive areas;

8. In view thereof, it is humbly prayed that this Hon’ble
Tribunal may kindly consider:
i. Existing old Jabalpur city areas separately from
future/new development areas;
Continuation of compliance under the prevailing
M.P. Gazette, 2015 and TNCP Master Plan, 2021
till the revised plan is notified;
Grant of reasonable time to implement stricter
measures through the forthcoming Master Plan;

ii.

iii.

.s
11.

jii.

Daily  monitoring
vulnerable locations/hot
spots from where garbage
is usually discharged into
the storm water drains

and its cleaning and
taking penal  action
against  defaulters in

accordance with law is
required

of

9. In compliance with the directions, the status of action
taken is as follows:

i. Drain Cleaning Status (September 2025 to April
2026): Primary Drains at 55 Locations cleaned using
200, 110 and 70 machines.

Secondary Drains at 350 Locations cleaned using
Mini Hitachi machines Tertiary Drains: 500
(cleaned manually by Nala Gang)

10. Report of Spot Fines/Challan Issued Against Defaulters:

i. A total of 1983 challans of Rs. 11,69,900/- amount
have been issued against defaulters for dumping
garbage during the period from September 2025 to
April 2026.

Photographs of drain cleaning activities attached as
ANNEXURE-7.

Month wise reports with photographic evidence of spot
fines imposed is attached as ANNEXURE-S.

ii.

Hence, JMC and
concerned RO of State
Pollution Control Board

That in compliance with the directions of the Hon’ble
Tribunal, the Jabalpur Municipal Corporation (JMC) is
in coordination with the concerned Regional Office of

11.
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will be submitted before
the next date of hearing

SPCB) wi
gn tl:'WI“ do the needful e e
iS regard and . = ution Control Board (MPPCB)
concerned  staff and €cessary steps in the matter.
officers o.f the Municipal 12. Furthe_:r, joint inspections are being undertaken, and
C.o!'poratlon should be effective coordination is being maintained bet,ween
vigilant to ensure that IMC _and MPPCB authorities to ensure strict
'garbage is not discharged mmphan?e with environmental norms and directions of
in the storm water drains i H&"a?:ch;ﬁb“:a;hé;hl‘]’mgmphs are enclosed
herewi as RE-9.
13. gl is humbly submitted that all 12Sewage Treatment
ants (STPs) wunder Jabalpur Municipal
:’v:’r:oldrmtce (:' t:e STPs Corporation are presently operational. H
tancermed R(; oefcMeg sz 14. Regular operation, monitoring, maintenance, and
and report referriug to th supervision of all STPs are being carried out to ensure
; gtothe | o mpliance with applicable discharge standards.
standard directed in OA i i
1069/18 by the Tribunal | 1> Jabalpur Municipal Corporation is committed to

ensuring uninterrupted functioning of all STPs and
further strengthening the sewage treatment and reuse
system in the city.

Present STPs utilization is attached as ANNEXURE 10.

JMC will disclose the
details of utilization of
75.14 MLD of treated
sewage and will also
disclose the location where
sewage and sullage
flowing in the drains are
discharged

Utilization of Treated Water;

16. It is humbly submitted that in Jabalpur, the major
Sewage Treatment Plants (STPs), i.e. 32 MLD, 34 MLD
& 29 MLD, are based on SBR (Sequential Batch
Reactor) technology. These plants are presently
equipped with secondary level treatment, followed by
chlorine disinfection. The treated sewage consistently
meets the prescribed standards, with treated effluent
quality generally achieving BOD < 10 mg/L, TSS < 50
mg/L, and controlled COD levels.

The Jabalpur Municipal Corporation (JMC) is actively
reusing this treated water through various non-potable
applications of approx 05%-10% of total treated water.

At present, approximately 20 separate water tankers are
deployed for utilization of treated water in the following
activities:
i,  Irrigation and maintenance of around 91 developed
parks having total of 3.50 lakhs SQM area.;
ji. Watering of approximately 54000 sq. m. divider
plantations;
Road washing and cleaning activities;
Supply of water to nearby farmers for agricultural
purposes.
Remaining treated water is being discharged in nearby
Drains.
Planning to maximize the Reuse of Treated water;
21. Further, with the objective of maximizing reuse and

promoting sustainable water management, JMC has
proposed installation of tertiary treatment systems in all

17.

18.

fii.
19.

20.




S0 as to produce higher quality treated water
. wider reuse applications, in accordance with
applicable CPCB guidelines.

y - 2 !tishumbly submitted that the remaining smaller STPs
in Jabalpur are already provided with tertiary level
treatment, and the treated water from such plants is
:el‘;;igrmsedfmmsm:ctionptmbyoonmcmrsas

23. It is humbly submitted that the Jabalpur Municipal
Corporation (JMC) is also undertaking further
initiatives for maximizing the reuse of treated
wastewater in the city. In this regard, JMC is preparing
a Detailed Project Report (DPR) for optimum utilization
of treated water by assessing demand and creating a
structured reuse distribution system. The proposed DPR
shall focus on supplying treated water to various bulk
and institutional users, including:

i.  Industries for non-potable industrial applications
ii. Railways for washing, cleaning, horticulture, and
allied uses
fi. NHAI / Road Authorities for irrigation of road
divider plantations, avenue plantations, and
maintenance activities
iv. Irrigation department for providing treated water for
irrigation purposes through their canal
v. Public gardens, landscaping, construction works,
and other permissible non-potable purposes.
The objective of the proposed DPR is to ensure
maximum reuse of treated wastewater, reduce
dependency on freshwater sources, promote circular
water economy, and strengthen sustainable urban water
management in  accordance  with applicable
environmental norms and CPCB guidelines.
Thus, JMC is proactively planning long-term
infrastructure and policy measures for efficient reuse of
treated sewage water across multiple sectors.

Location where sewage and sullage flowing in the drains

are discharged;

24. Shah & Khandari drain merges in Lalpur, where it is
diverted & being treated in nearby 34 MLD STP.

25. It is humbly submitted that the sewage flowing through
Moti Drain, Urdana Drain, and Karonda Drain
ultimately converges into Omti Drain. Thereafter, Omti
Drain, having 97.50MLD sewage discharges, into the
Pariyat River, which further joins the Hiran River.
Subsequently, after flowing for approximately 130 km,
tthiranRivermu'gﬁintoRiverNarmadaatSmkal
Ghat.
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 625/2024

IN THE MATTER OF:

INRE:  News Item titled Jabalpur: * ATHT ¥ THiH<or # 9 F a@Y F:A2

&< 3R a& avft oft 3" Appearing in Dainik Bhaskar dated
20.05.2024

AFFIDAVIT
I, Devendra Singh Chauhan S/o S.S Chauhan aged about 60 years appointed as

Additional Commissioner at Municipal Corporation Jabalpur, do hereby

solemnly affirm and state on oath as under:

1. That I am duly authorized in my official capacity to swear and depose the
present affidavit on behalf of the Municipal Corporation Jabalpur, and as
such am well conversant with the facts of the present case based on the
records maintained by the Corporation in its regular course of business.

2. That the contents of the accompanying Status Report is true and correct to
my knowledge derived from the records’r;aintained by the Corporation in

its regular course of business. No part of which is false and nothing

material has been concealed therefrom.

3. That the Annexures forming a part of the Status Report are true /

translated copies of their respective originals.

-----------
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4. That it is most humbl i
y subm2e.8[7at the present affidavit is bonmE%rED

and in the interest of Justice.

b
DERQNENT
VERIFICATION S AT

- | - W g
;ﬁ?‘] ;01\::‘_’3 e (‘ﬂt.'?

I, the above-named deponent do hereby verify that the averments stated
hereinabove are true to the best of my knowledge and belief, no part of it is

false and nothing material has been concealed therefrom.

Verified at _ Ja be ] g% __ on this 277" day of April,
foe ATTESTED
b

DEPONENT
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REGIONAL OFFICE

Fax & Ph. S042780

ANNEXURE 1 M.P. POLLUTION CONTROL BOARD
Plot No. : 455, 456, , Jabalpur (M.P. )
___LIQUIDS 8&5!5 REPORT

Sample from = M/s Nagar Nigam, Jabalpur q

Sample Details - 1.Omti Nalla, 2.Urdana Nalla, 3.Moti Nalla 4. Shah Nalla, 5.Khandari nalla 6. Karonda Nalla j

Date of Collection :- 10/04/2026 Sample No. 91/426, 92/426, 93/426, 94/426, Bill No [ DLy

Date (I,)g R&:ipl - 1010412026 | 957426, 96/426 Y 2 \ﬁ

Start Date of Analysis:- 10/04/202 g e
| Completion orA,,f;ysiS:_ 17/04 ,20626 Sample Quantity: 2 Litre
| Analysis Done By:- Mrs. Abha Shukla | S2mple colected by :-Party
[ SN i Parameters Unit Result Result Result | Result Result Result
. 1 | m v v VI

| Omi | Urdana = Moti | Shah | Khandari | Karonda

ot Nalla Nalla Nalla Nalla nalla Nalla
| A-PHYSICAL PARAMETERS
' 1. | Temperature T ¢ - _ - 2 p 5

2. | Turbidity N.T.U. . & - - u :
[ 3. | Colour - . n . - - - 5
4. | Odour - = S . 5 p

5. | Specific Conductivity pmho/cm - - - 2 - -
B - CHEMICAL PARAMETERS
ML : 648 | 65 662 | 671 | 655 6.1

7. | Total Alkalinity mg/| . - - - - -

8. | Total Hardness ( as CaCO, ) mg /| - - | - - = -

9. Calcium_ Hardness (asCaCQ.) | mg/l - - - - = =
10. | Magnesium Hardness (as CaCO, mg/| . - ! - - - 2
11. | Chloride mg /1 N R : - N N -

12. | Total Solids mg /1 E - 4 = - - -

13. | Dissolved Solids mg/] - - < - - -

14. | Suspended Solids * mg/1 2340 2580 | 2120 238 260 318

15. | Ammonical Nitrogen ( as NH;) mg/l 20.0 20.0 16.0 18.0 10.2 3.6

6. | Nitrite Nitrogen ( as NC, ) mg/l 0.1 0.1 |02 0.1 0.1 0.7

17. | Nitrate Nitrogen (as NO; ) _mpg/l 8.8 5.5 | 86 6.8 84 155.7

18. | Total Kjeldahl Nitrogen _mg/l - - - - - -

19. Fluoride mg/ 1 . & . A . _

20. | Dissolved Oxygen mg/l - - . - - - -
21. | B.0.D. (3 days, 27 C) mg/1 80 140 66 70 80 150
72. | C.O.D. mg/l 160 200 110 120 160 920
23. | Sulphate (as SO, ) mg /] - - ‘ - - - -
24. | Phosphate (as PO,) mg/l 8.3 24 8.6 5.6 15.8 7.6
25. | Lead (Pb) _mg/l = - . B e R
26. | Chromium ( Cr) mg/l - - | - . . -
27. | Copper (Cu) mg /|1 = < N - - -
28. | Zinc(Zn) mg /| - - = - - -
29. | Iron (Fe) _mg/l - . - N - =
30. | Nickel (Ni) _mg/l . . . ¥ - = .
31. | Total Coliform MPN/ - v i 3 - &
100ml
32. | Feacai Coliform MFN/ : : - . -
100m] |
INDICATION: * PARAMETER DOES NOT CONFIRM TO :-

I. Standard prescribed by M.P.P.C.B,in M.P.Gazette notification, dated 25/03/1988

2. 1IS: 10500-1991 ( Specification for Drinking Water )

3. Standard prescribed in Bio-Medical Waste ( Management & Handling ) Rules 1988 S kel
GENERAL MARKS:- BDL- Below Detectable Limit Sl & I ]
NOTE: - No statutory liability accepted for samples not collected by M.P.P.C.B. ‘

s e \]
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ANNEXURE 2

Non Motorize Transport (a\/ﬁ%\ﬂadan Mahal, Omti Drain 10

BEFORE WORK

Dated: 24.04.2026
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ANNEXURE 8

Details of spot fine/ challan imposed for dumping garbage
S.NO. Month Number of Challans | amount
1 Sep-25 393 137350
) Oct-25 8 19300
3 Nov-25 138 41750
4 Dec-25 51 421800
) Jan-26 131 113900
b Feb-26 W 290700
] Mar-26 209 54750
8 Apr-26 101 90350
Total 1983 1169500
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Average flow Of April Month 2026

Name of
S.No.| Municipal Name of STPS Capacity MLD| Treatment (MLD)
Corporation

1 STP,Kathonda (SBR) 32 24.90
2 STP, Lalpur (SBR) 34 23.80
3 STP, Tewar (SBR) 29 19.87
4 STP Ranitaal (SBR) 5 4.47
5 STP, Kharighat Drain (MBBR) 1 0.75
6 Jabalpur STP, Babha Drain (MBBR) 1 0.80
7 STP, Navghat gourighat (ASP) 0.55 0.35
8 STP, Gulava Taal (MBBR) 0.50 0.48
9 STP, Jain Gaushala drain (MBBR) 0.50 0.44
10 STP, Gaur Drain (MBBR) 0.70 0.60
11 STP, Old Tilwara Bridge (MBBR) 0.03 0.025
12 STP, Sidhha Ghat (DEWATS) 0.10 0.06

TOTAL 104.38 76.54
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